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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DETHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 12.08.2016

NAME oF THE COMPANY; M/s Mr. s.K. Hindtess V/s. M/s. Royat Hunting Hotets Alt. Ltd.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

A request for adjoumment is being made by ld. Counsel for the petitioner on the

ground that talks of settlement are in progress. It is also submitted by the ld. Counsel

for petitioner that the letter for adjoumment was circulated. At his request, the matter is

adioumed to 22.09.2016. g'i
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